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_Nua-availallility .at Penaitted. Explo-
sivtlll &fleets MiIIiIIs Aletl.w. 

.2038. SRitI AHMED M. PA'tEL: 

SHRI SUKHDEO PRASAD 
VERMA: 

'Will the Minister of ENERGY 
fbe pleased to state: 

. (a) whether it is a fact that mining 
activities have been severely hit as a 
·result of the non-availability of "per-
.mitted explosives"; and 

(b) if so, the action taken by the 
:Government to solve the prdl:l!em! 

THE MINISTER OF ENERGY (SHRI 
'p. RAMACHANDRAN): (a) Yes, Sir. 
DUe tG reduced availability of per1ntt-
ted explosives as a result of a strike 
at the GOmia Explosives factory, tire 
"loss of coal production was approxi-
mately one million tonnes. Production 
·of certain other minerals such as cop-
:per, zinc, leed etc. was alao lIffected. 

'(bo) Tbe procuremeDt of explosives 
'from other suppliers Was stepped up to 
-the extent possible. Allert ftGm this, 
a new- explosives plant a~ Korba is 
likely to ao into production in Dec., 
1977. Steps have also been taken to 
set up additional explosives manufac-
·turing capaCity to meet the needs of 
"the coal industry. 

'Ta.pJbf fit ..... CaNs lIy El. B. I. 
Pollce 

2039. DR. BAPU KALDATY: Will 
"the MInister of HOME An'AIRS be 
-pleased to state: 

(a) whether Central Bureau of In-
-vesticaftlftl. and other branchllll- 01 
'Central or local police authorities are 
'allowed to tape private telephones; 

(b) whether Government haVe re-
'ceiwd complaints In thUI regard; and 

(c) what remedial action has been 
'taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOm AFFAIRS 
(SHin DHANIK LAL MANDAL): (a) 
Sub-Section 2 of Section 5 of Indlan 
Telegraph Act, 1885 empowers the 
Central Government or a State 'Gov-
ernment or any officer specially autho-
rised in this behalf by the Central 
Government or a State Government to 
order, under certain specified circum-
stances, interception of telephonic con-
versation. Central Government have 
not authorised CBr Or other branches 
of Central police to ta!le private tele-
phones. 

(b)- Government's attention has been 
drawn to a news-item published in 
"Times of India" dated 19-10-77 regard-
ing alleged tapping of telephones of 
Members of Parliament belonging to 
Janata Party. Enquiries have ICve::.l-
ed that the aDegati'lns are unfounded. 

(c) Does not arise. 

Plight of Bandloom Weavers 

2040. SHRI KUSUMA KRISHNA 
MURTHY: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether the plight of three 
crores of handloom weavers tOday is 
mainly due to 0) ineffective Regula-
tory Laws whiCh could not check the 
unauthorised growth of powerloom 
sector (ii) irrability of the Government 
in supplying the necessary inputs lilre 
yarn dyes and other chemicals at rates 
at par with those of mills along with 
the necessary credit facilities; and 

(b) if so, what steps "Government 
have taken SO far in order to enable 
this cottage industry of our country to 
survive and succeed? 

~HE MlINIS'FER OF INfru'STRY 
(SHRI Gt:ORGE FERNANDES): 
(a) aOO (b). There are at pPe&ent 3.8 
million- handlooms in' the oo'¥y and 
n_Iy 10 million people ih! depen-
deat OIl tms cottage mliu*y tor their 
livelihood. ~o a cePtam ~ thiti 
induIb7 .... beeli' halMlieap\ll!ii by the 



growth of both authorisd and un-
authorised powerlooms which produce 
SOII\e of the vl;Irieties reserved for the 
handloom ~ector. This industry is 
also affected from time to time by 
fluctuations in the prices of yarn par-
ticularly Cott'On Yarn, and of dyes 
and chemicals, 

Government have taken a number 
of measures to develop the handloom 
industry and its weavers. :a1 Inten-
sive Developrr.ent and 21 Export 
Production Projects have been set up 
under the handloom development pro-
gramme. In these projects, the imp-
lementing agency, usually State Hand-
loom Development CorporatiO'll, makes 
arrangements for the supply of inputs 
and credit, and for under-writing the 
marketing of finished goods of the 
weavers covered by the Project. In 
addition, a massive programme for 
revitalisation and restorafion of work-
ing of dormant co-'Operative Societies, 
besides formation of new ones has 
been launched. As rr.any as 1,0(),OOO 
weavers have been brought in to 
the Coop. fold in 1976-77. and it is 
proposed to bring 4,00.000 weavers in 
C'Ooperatives during 1977-78. Share 
capital asisstance to the Apex Mar-
keting Arganisations for strE'nth~ning 

the infra-structure of marketing 
channels and for opening of new 
showrooms and retail outlets have 
been provided in the current years 
budget for the development of hand-
l'Oom programme. Centres for pre-
loom and post-loom processing are 
also being set up in the country to 
improve the strength and look of 
the t>;mdloom fabrics. 

A scheme 'Of production of Janata 
Cloth has been under implementation 
since October 1976 and a target of 
100 million metres per annum to be 
reached by March, 1978 has been fix-
ed for this sector fOr the benefit of 
the handloom weavers. 

Gover.nment is also having a cons-
tant dial'Ogue with the renresentatives 
0'1 textile industry, N.T.C., Co-opera-
tive Spinning Mills. etc. in order to 

eeMaiB. tae pi'K:es at 8UIIl\tial pw 
materials ~ed by tha ~oom 
iadustry. 

Arrangements have been evolved in. 
conSUltation with the State Govern-
ments and the industry for State 
Apex Organisations to lift yarn direct-
ly from the mills in bulk, at ex-
mill rates. This. would give some 
relief in c_ of increase in open 
market prices of yarn, Imdf'or difficul-
ties of availability. 

Organised Credit fOr handloom 
weavers hu to be secured. either 
through the R.B.!. Scheme of hand-
l'Oom finance, in respect of Co-optma-
tive Societies of handloom weavers, or 
through COmmei'cial Banks, for 
weavers outside the co-operative fold. 
The volume of RAl. Credit has been 
stepped up from Rs. 20 crores in 1976-
77 to Rs. 40 crores in tbe current year, 
and is proposed to be further increas-
ed. Commercial Bank lending is aloo 
being stepped up by linking weavers 
with the State Handloom Develop-
ment Corporations in increasing 
measure. 

The provisi'On for the above pro-
grammes in the Central Plan, has 
been doubled from Rs. 10 crores in 
1976-77 to Rs. 20 crores in 1977-78. 

Take over of Jute Iucblstwy facing 
crisis ill West Beagal 

2041. SHRI SHYAM SUNDER 
GUPTA: Will the Minister of INDUS-
TRY be pleased to state: 

(a) whether Government are aware 
that .lute Industry in West Bengal has 
been facing crisis; 

(b) whether produetWn of Jute was 
not satisfactory durinng the last 6 
months and if so, the reasons t1aerefor; 
and 

(c) whether Government propose to 
take over the Jute Industry in view of 
the crisis in that industry and it not,. 
the re8lllllls therefor? .. 




